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Type of clusters Numbers  Outlay (¥ in cr.) Artisans to be covered

Heritage Clusters 2 16.00 1000-2500 artisans per cluster
(500-1200 artisans for NER,
Hill, LWE affected area)

Major Clusters 10 30.00 500-1000 artisans per cluster
(250-500 artisans for NER,
Hill, LWE affected area)

Mim Clusters 59 88.50 Up to 500 artisans per cluster
(Up to 250 artisans for NER,
Hill, LWE affected area)

ToraL 71 134 .50%

* T 14.94 crore also kept for thematic interventions, administrative, scheme management, monitoring
and evaluation.

SFURTI Scheme has been revamped in Twelfth plan and 71 clusters with an outlay
of ¥ 149 44 crore are proposed to be developed in the 1st phase;

{(d) The interventions are found to be very effective resulting in generation of
employment opportunities, enhanced profitability, increase in export, increase in turnover,
product diversification and are even able to manufacturing products of high precision
with the help of better machines and tools to compete in the global market i.e. in other

words cluster units are able to utilize it to the maximum extent possible.
Quota for Indian Haj pilgrims

+*177. DR, SANJAY SINH: Will the Minister of EXTERNAL AFFAIRS be

pleased to state:
{a) whether quota has been fixed for Indian Haj pilgrims;

{b) whether the number of all the Haj pilgrims of various countries has been
reduced keeping in view the security of Haj area and safe journey of Haj pilgrims, if so,
the details thereof; and

{c) the efforts being made by Government to restore quota of the Indian Haj
pilgrims?

THE MINISTER OF EXTERNAL AFFAIRS (SHRIMATT SUSHMA SWARAJ):

(a) Haj quota is fixed on an yearly basis by Saudi Arabian Government. As per annual

TOriginal notice of the question was received in Hindi.
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Bilateral Haj Agreement signed between Government of India and Saudi Arabia, the
quota allocated to India for Haj-2013 and Haj-2014 was 1, 36,020

(by Yes, from Haj-2013, Saudi Government has imposed a 50% reduction for
local (Saudi) applicants and 20% reduction on all foreign Haj pilgrims to facilitate the
infra-structure work being carried out around the “Haram Shari{ The renovation and
redevelopment has the objective of keeping the area sale and secure for the pilgnims by
increasing the capacity of Tawaf (circumambulation area) in the Holy Mosque and Holy
Shrines.

(¢) During Haj-2013, former Minister of State for External Affairs had written to
Dr. Bander Bin Mohamed Hamzah As’ad Al-Hajjar, Minister of Haj, Kingdom of Saudi
Arabia and conveyed our concern about the 20% reduction in India’s quota and requested
for reconsideration of the decision. Our Minister of State had requested for allocation of
10,000 additional seats for Indian Haj pilgrims. On June 21, 2013, the Government of

Saudi Arabia formally conveyed its inability to accede to our request.

Minister of External Affairs had also written to Minister of Haj, Kingdom of
Saudi Arabia in July 2014 to request allotment of 10,000 additional seats for Haj-2014.
However, the Government of Saudi Arabia responded that there was no change in the
policy of reducing the quota for foreign and local Haj pilgrims.

Financial assistance to States for preservation of forests

*178. SHRI BHUPINDER SINGH: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state:

(a) whether Government provides financial assistance to States for growth,

protection and preservation of forests; and
(b)y if so. the details thereof, State-wise?

THE MINISTER OF STATE OF THEMINISTRY OF ENVIRONMENT FORESTS,
AND CLIMATE CHANGE {SHRI PRAKASH JAVADEKARY): (a) and (b) The Ministry
of Environment, Forests and Climate Change, Government of India provides Grants-
n-aid to the Governments of States and Union Territories for growth, protection and
preservation of forests under Intensification of Forest Management Scheme (IFMS).
The aim of the scheme 1s to supplement the efforts of the States and Union Territories
towards protection and management of forests. Funds under the scheme are utilized for
patrolling of the forests, establishment of camps, building watch towers for detection and
monitoring of forest fires, creation and maintenance of fire lines, survey and demarcation

of forest areas and strengthening forest infrastructure etc.



